
GOVERNMENT OF INDIA
MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION
LOK SABHA

UNSTARRED QUESTION NO.1099
TO BE ANSWERED ON 26TH JULY, 2023

PAYMENT TO SUGARCANE FARMERS

1099. SHRI NAMA NAGESWARA RAO:

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION

3qqtnI wM, @rw Bit WT++f+qT fqTwr +qt be pleased to state:

(a) whether the Government is aware that the timely payment to sugarcane farmers
are not being made by the sugar factories as the factories are reeling under losses;

(b) if so, the measures taken by the Government to sort out the issue and to fill the
viability gaps; and

(c) the details of the outstanding dues to the sugarcane farmers for the past five
years, State and UT-wise?

ANSWER
MINISTER OF STATE FOR MINISTRY OF RURAL DEVELOPMENT AND CONSUMER

AFFAIRS, FOOD & PUBLIC DISTRIBUTION
(SADHVI NIRANJAN JYOTI)

(a) to (b): As per the information received from the State Governments, payment to
sugarcane farmers are being released by the sugar factories and cane arrear is steadily
reducing. Financial position of sugar mills have also improved significantly resulting in
production of sugar by more mills in last 3 years.

With a view to facilitate payments of outstanding dues to the sugarcane farmers, the
Central Government has taken various steps in the form of policy interventions for Sugar
Sector in recent years, which are as under:

• Central Government fixes Fair and Remunerative Price (FRP) of sugarcane having
regard to the factors mentioned in Clause 3(1) of the Sugarcane (Control) Order,
1966 to ensure a guaranteed price to sugarcane growers.

• Minimum Selling Price of sugar was fixed to prevent fall in ex-mill prices of sugar
& accumulation of cane arrears (initially at t 29/ kg w.e.f 07-06-2018; revised to
t 31/kg w.e.f. 14-02-2019).

• Financial assistance of more than t 18,000 crore extended to mills resulting in
clearance of farmers’ dues during 7 years i.e. sugar season 20lzb15 to 2020-21.

• Diversion of surplus sugar to production of ethanol led to improved financial
conditions of sugar mills. As a result, they are able to clear cane dues early.

As a result of these measures, significant reduction has been seen in cane price
arrears. About 99.9% of cane dues up to sugar seasons 2020-21 have been cleared. For
the previous sugar season 2021-22, more than 99.9% cane dues have been cleared and
in the current Sugar Season 2022-23, about 92.34 % cane dues are cleared as on
20.07.2023.

(c): A statement showing outstanding dues to the sugarcane farmers for the past five
years, State and UT-wise is at Annexure.
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